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Soft Loan Soheme 

1004. SHRI ASHFAQ HUSSAIN: 
Will the Minister of FINANCE b 
pleased to state: 

(a) the progress of the 'Soft Loan 
Scheme' entrusted to the Industrial 
Finance Corporation of India; 

(b) details of the Scheme for the 
four major industries, sugar, Cotton 
Textiles and Jute, ,and cement and also 
details of the loans sanctioned and dis-
bursed to these industries; 

(C) the estimated requirements of 
these industries; 

(d) is it a fact that greatly needed 
modernisation programmes in these 
industries were slowed down beC2use 
the amounts sanctioned were for below 
the requirements and the amount dis-
bursed was less than the a.molln~ sanc-
t ioned; and 

(e) what are the r asons oehind this? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) and 
(b). As on the 30th June 1982 the In-. , , 
dustrial Finance Corporation of India 
(IFCI) sanctioned financial assistance 
amounting to Rs. 169.72 crores and dis-
bursed an amount of Rs. 100.36 crores 
under the 'Soft Loan Scheme'. A state-
ment indicating the assistance sanc-
tioned and disbursed, industry-wise, by 
IFCI under the Scheme is attached. 
The Soft Loan Scheme operated by the 
all-India term lending 5nstitutions, 
namely, Industrial Development Bank 
of India, Industrial Finance Corpora-
tion of India and Industrial Credit and 
Investment Corporation of India is 
designed to provide financial assistance 
-on concessional terms to production 
units in five selected industries viz., 
sugar, jute, cotton textiles, cement and 
certain engineering industries to enable 
such units to overcome the backlog in 

modernisation, replacement and reno-
vation of their plant and equipment so '1 

as to achieve higher and more econo-
mic levels of production. The main 
features of the Soft Loan Scheme are 
the concessional rate of interest charg-
ed on the soft component of the loan, 
longer amortization schedules depend-
ing upon the earning capacity ot the 
project and flexible approach ir.. regard 
to the debt-equity ratio and promoter's 
contribution towards the lr~odernisation 
scheme. 

(c) Till the 30th June, 1982, the 
all-India term lending financial insti-
tutions had received 547 effective ap-
plications for financial assistance of 

. Rs. 1315.37 crores. As on that dat , 
19 applications for financial assistance 
amounting to Es. 42.51 crores were 
pending with the institutions. 

(d) and (e). Need based loans are 
sanctioned by the Financial Jnstitutions 
to applicant units. The institutions 
adopt a flexible approach in determin-
ing the promoter's contribution toward 
the cost of the modernisation project 
and depending upon the merits of in-
dividual cases the loan amount could 
be upto 8Q.-90 per cent of the cost of 
the project. The disbursement of assis-
tance to a concern is dependent on 
the execution of the relative documents 
and compliance by the concern with 
the conditions precedent to the dis-
bursement. The disbursement is made 
acording to the requirements of founds 
relative to the progress in implemen-
tation of the modernisation scheme. 
In theSe circumstances there is neces-
sarily some time lag between 8al~ction 
and disbursement of the loan. 
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StatemeDt 

tatement showilJg industry-wise DistrubutUm of fnancial assistanc6 sanctioned and disbursed rmder Soft 
Loan Sclume as on till 30th June, 1981Z, the 

(Rs, in Crares) 
-~-----

ASSIST CE SANCTIONED SIST ANCE DISBURSED 

- _- .. __ ---.- - __ 4 ____ .. ___ .. ________ _ 

INDU TRY No, of n Soft On Nor- Total On Soft On Nor- Total 

projects terms mal torms terms mal t('rms 

ugar 27 3'53 I I '29 14 '28 3'5 1 8'09 11,60 

Jute 10 lZ'95 2'08 5'73 1'24 0'73 1' 97 

etlan t xtile 176 57' 10 42'79 100'89 26'77 24 ,64 53'41 

C ment , 30 S·06 10'95 16'01 4. 67 8 '99 13· 6G 

Engine ring 53 7,69 24'56 32'25 4' 12 15. 60 19'72 
, --- --- - .. _ .. _,.---- .. _ - ,- __ .1 _ ... 

Total Q96 76'33 

Foreign Diplomats involved in 
SmurgUnI" 

1005. SH:RI NAWAL KISHORE 
SHARMA : 

SHRI TARIQ ANWAR: 
SHRI G, NARSIMHA 

REDDY: 
SHRI RATANSINH RAJDA : 

Will the Minister of FINANCE be 
. pleased to state : 

(a) whether Government have re-
eeived reports that several foreign 
diplomats are engaged in larie scale 
smuggling, including , sophisticated 
arms and ammunition~ 

(b if so, whether ,Government hav~ 
ordered a thorough inquiry into the 
m atter; 

93'39 169'72 42'3 1 58 '05 100'36 

(c) if so what has been the out-
come of th~ inquiry; and 

(b) what action has been taken 
against the foreign diplomats found 
involved in smuggling activities? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRl 
·PATTABHI RAMA RAO): (a) The 
Customs authorities have, over the re-
cent past, detected some cases of 
smuggling by foreign diplomats, How-
ever, no instance of smug2ling or so-
phisticated arms and ammunition by 
such diplomats has come to Govern-
ment notice, 

(b) and (c), Whenever any' case of 
involvement of foreign diplomats in 
smuggling is detected, the matter is 
thoroughly investigated by the Cus-
toms authoritie , 




